Oral Answers

403

u‘b)}‘bu‘bjw Jb/u:-‘u{ !
;w‘&@@fﬂf—&
AW e B L Sy

?i LSQJ

T @ @ gha “arfaa’ ey
WM § FARIfa d FTH TEAHT
FIAT & o1 3@ | W 1L 9 TG ATAT
2 & w9 wa FAwafs, o€t F w1
fasmae g1 @r & 1 &1 ag s frwma
2 @ UFq F fAu a@w 9 F7
@ gl !

Surt C. SUBRAMANIAM :
different question altogether.

It is a

Mr. CHAIRMAN :
out of this.

It Joes not arise

*66. [Postponed to the 8th March, 1965.] ‘
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1:[ 1 Hindi transliteration.
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T[OVER-CROWDING IN D.T.U. BUSES

*67. SHr1 V. M. CHORDIA : Will the
Minister of TRANSPORT be pleased to
state :

(a) the steps taken by the Regional
Transport Officer in connection with too
much over-crowding in the D.T.U. buses;
and

(b) the number of cases of over-crowd-
ing challaned and produced in courts dur-
ing the year 1963-64 up to the 31st
December 7]
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+[ ] English translation.
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t[THe MINISTER oF TRANSPORT
(Suri RAy BaHADUR) : (a) and (b) A
statement giving the information required is
laid on the Table of the Sabha.

STATEMENT

(a) The following measures are being
taken by the Delhi Transport Undertaking
to provide increased transport facilities
with a view to reducing over-crowding in
the buses. No steps have been taken in
this regard by the Transport Authority.

(1) Gradual augmentation of its fleet of
buses. The Undertaking has a phased pro-
gramme for addition of new buses to its
fleet annually.

(ii) Ensuring proper maintenance of its
existing fleet of vehicles with a view to
maximise vehicle utilisation.

(1ii) Meeting heavy requirements for
transport facilities on particular routes at
a given point of time by day-to-day adjust-
ment of buses operated on different
routes so as to minimise inconvenience to
the public

(iv) Hiring of private buses temporarily
to cope with traffic requirements.

(b) No case of over-crowding has been
challaned during this period]
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t[ } English translation.
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Suri G M MIR Sir the DTU 15
not in a4 position to meet the requirements
of Delhis population and 1 have heard
people refer to DTU as ‘Dont Trust
Us” So I would ask the hon Mimster
what action has been taken with regard
to this Why should not the private owners
of buses be asked to take vp this job ?

sfi TS §gIAT a7 TAT AT TaT
1 gt gan 1 A o yAfwT § w2
waqaz & faq Gar maErn, {934 43
T AFAT §

Seri G M MIR
in Enghsh

[ asked the question

Surt RAJ BAHADUR T am sorry

[ RAIYA SABHA ]
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Mr CHAIRMAN It 1s bewng trans
lated There 1s simultaneous translation

Surt RA}  BAHADUR I think the
question of giving 1t to the private sector
does not arise at all We are trymg to
mobilise all the possible resources and we
have also increased the Third Plan allo
cation from Rs 320 lakhs to Rs 418 lakhs
which 1s a rise of Rs 98 lakhs on the total
allocation And as for the second part of
the question I may say we have already
augmented the number

sHrRt I K GUJRAL In view of the
madequate transport facilities available
the city some two years ago a special
committee was set up under the chair-
manship of the Chief Commussioner, to
recommend alternate means of communi-
cation May I ask the hon Mimster if the
report of that committee has been lying
on his desk for these two years or has any
action been mitiated on the basis of the
recommendation made by that commuttee
on which some foreign experts also were
there ?

SHRI RAJ BAHADUR  Which report ?

Suri I K GUJRAI Some two vyears
ago the Chief Comnussioner of that time
was ashed fo set up a special commuittee,
by yowr Ministry and with that commit
tee some foreign experts were also asso-
ctaed and it was to recommend alternate
means of communication n the city The
report has been there for two years May
I request the hon Mumster to tell us if
that report has been read and also if any
action has been mtia ed?

Stirt RA} BAHADUR So far as T am
aware, | never allow any report to lhie on
my desk and I mahke sure that every paper
on my desk 1s cleared by the eveming If
there has been any such report, it must
have been taken 1nto account and this
augmenting of the allocation for the fleet
of buses 1s proof positive of that fact

Suri B K P SINHA May I ash the
hon Ministet 1if the attention of Govein
ment has been drawn to this fact that
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while there may be over-crowding at cer-
tain peak hours, at certain other hours
while the passengers are waiting at the

[ RAJIYA SABHA 1}

stand, the buses go very much un-crowded '
and they take very much less than their .

capacity ? 1 say this
find that the light in the board which in-
dicates the destination is defective,
sometimes there is no light. Even if there
is, it is so dim that nobody can read the
destination. And in the space meant for
the destination board, for reasons of eco-
nomy maybe, instead of covering the
whole space, the boards cover only one-
fourth of the space available. The result
is that

because at night 1

and .

nobody can read the destination -

board and by the time you read it and try |

to stop the bus, the bus which is un-
crowded rushes away leaving the people
standing and waiting. v

SHRI RAT BAHADUR : I will certainly

take this information and pass it on to the .

Corporation for such action as is required
to eliminate these complaints.

Mr. CHAIRMAN : Mr. Arjun Arora.

SHR1 N, SRI RAMA REDDY : Sir, . . .

SHrRI ARJUN ARORA : He has called
Arjun Arora. You are not Arjun Arora.

Mr.
not put questions together.

Snri ARJUN ARORA : May I know if
the Government has tealised the fact that
about 20 per cent .of the buses remain
idle every day ?

AN Hon,
cent.

MEMBER : No.

SHrlI ARJUN ARORA : Yes, maybe 30
per cent of them remain idle every day
and that is a serious state of affairs. It
appears that the workshops of the D.T.U.
are very badly managed and are not effi-
cient. Does the Government propose to
do something about it ?

CHAIRMAN : Two of you can- ‘

30 per ¢
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SHri RAJ BAHADUR : The figure is
not 30 per cent. Out of 914 buses as many
as 706 are running every day on an
average. So it may be about 20 per cent.

Mr. CHAIRMAN : Maybe a little arith-
metical inaccuracy.

SHRI RAJ BAHADUR : They are taking
every possible step to improve the main-
tenance. As I said, out of 914 buses,
about 100 are old second hand buses put
into service to deal with a certain diffi-
cult situation. So they are trying to do
whatever they can.
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#{ 1 Hindi transliteration.
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*68 [The questioner (Shri Sitaram Jai-

puria) was absent, For answer, vide cols.
435-536 nfra ]

GRANTS FROM CENTRAL SOCIAL WELFARE

BoArD

‘69 Suri P K. KUMARAN

Minister  of SocIiAL

will
SecuriTY be

(a) the number of institutions to which

assistance has been granted by the Central
Social Welfare Board during
1962, 1963 and 1964, and

the years

(b) how many such institutions are now

defunct and how many were actually not
started and what were the reasons there-
for ?

Tue DEPUTY MINISTER IN THE
MINISTRY oF LAW  (SHRI JAGANATH
Rao) (a) A statement 1s laid on the

Table of the Sabha.

(b) The requistte wnformation is being

collected and will be placed in the Sabha
when available.

1[ 1 Hindi transliteration.



